FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR

SYNERGY FOOD AND AGRO PROCESSORS PRIVATE LIMITED
(In CIRP) AT
384-385, GIDC Dediyasan, Mahesana, Gujarat-384002.

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptey Board of India

(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

Sr. No.

RELEVANT PARTICULARS

with PAN & CIN/ LLP No.

Name of the corporate debtor along

SYNERGY FOOD AND AGRO
PROCESSORS PRIVATE LIMITED
PAN No: AARCS9326D

CIN No: U15400GJ2012PTCo071214

Address of the registered office

384-385, GIDC Dediyasan, Mahesana,

Gujarat-384002.

URL of website

NA

majority of fixed assets are located

Details of the place where the

Mahesana, Gujarat (Residential and

industrial locality of Mahesana)

Installed  capacity of

products/ services

main

Unit with updated technology and quality
with main product Maida, Tandoori Atta,
Rawa, Sooji, Bran, Atta, Daliya having total

expanded capacity of 225 metric ton per day.

and value

Quantity

financial year

of main

products/ services sold in last

During operation before expansion:
Rs. 75.45 crin FY 2022-23 and Rs. 68.58 Cr.
for part of the FY 2023-24.

Number of employees/ workmen

NA

creditors are available at URL:

Further details, including the last
available financial statements (with

schedules) of two years, and lists of

Details including teaser and detailed EOI can
be obtained by sending an email at email id:

cirpsynergyagro@gmail.com.,

is available at URL:

Eligibility for resolution applicants
under section 25(2)(h) of the Code

Can be obtained by sending an email at

cirpsvnergvagro@gmail.com.
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[ 0. Last date for receipt of expression of 015t June, 2026

interest

11. Date of issue of the provisional list 3™ June, 2026

of prospective resolution applicants

12. Last date for submission of 8% June, 2026

objections to the provisional list

13. Date of issue of the final list of ot June, 2026

prospective resolution applicants

14. Date of issue of information 11% June, 2026
memorandum, evaluation matrix
and request for resolution plans to

prospective resolution applicants

15. Last date for submission of 11t July, 2026

resolution plans

16. Process email id to submit cirpsynergyvagro@gmail.com

Expression of Interest

17. Details of the Corporate Debtor’s NA

registration status as an MSME.

Further details are set out in the detailed Invitation of Expression of Interest (EOQI), which are to

be read together with associated disclaimers and qualifications in the EOL
Fer, Syneigy Food and Agio Precessors Private Linited {In CIRP)
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awincharan Prafulcharan Dwary

Resolution Professional of Synergy Food and Agro Processors Pvt. Ltd. (In CIRP)
IBBI Reg. No.: IBBI/IPA-002/IP-N00331/2017-2018/10937

AFA Valid upto: 31.12.2026

Email for Correspondence: cirpsvnergvagro@gmail.com

Mob: 9426742700

Date: 11.05.2026
Place: Ahmedabad
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2.8 GWBANKA UNITTO BE DEVELOPED ATX56KCR

NTPC fast-tracks nuclear
plans with Bihar project

SAURAY ANAND
New Delhi, May 10

STATE-RUN NTPC is set to
approach the Department of
Atomic Energy (DAE) for
approval to develop its first
standalone nuclear power pro-
ject,with the country’s largest
power producer planning a
¥56,000-crore investment to
build 2.8 GW nuclear genera-
tion capacity in Bihar amid
India’s aggressive push to scale
up atomic energy capacity to
100 GWby 2047.

The proposed project in
Bihar’s Banka district comes as
the Centre accelerates nuclear
power expansion to strengthen
long-term energy security and
ensure stable round-the-clock
electricity supply as power
demand surgesacross the coun-
try.

Officials aware of the devel-
opment said NTPC, through its
subsidiary NTPC Parmanu Urja
Nigam, has either completed or
iscloseto completing feasibility
studies for nuclear projects in
Bihar and two other states and
will soon submit its first report
tothe DAE.

“The companywillvery soon
submit the completed feasibil-
ity study for the nuclear project
in the state,”an official aware of
the development said.

The Bihar project is planned
initially with two units of 700
MW each,with NTPClooking to
subsequently expand the facil-
ity by adding two more units of
similar capacity, totaling 2.8
GW.

“The standard capacity of
NTPC’s nuclear power plants
would be 2x700 MW. However,
in Bihar, the company would
lookat expanding the proposed

NUCLEAR PUSH

m Bihar govt | mProject

has assured planned
support for initially with
the proposed | two units of
project 700 MW each

B NTPC looking to subsequently

expand facility by adding 2

more units of similar capacity

MW Aggressive expansion
plan comes amid rising
electricity demand

M India currently
operates 25 nuclear
reactors across 7
plants with installed
capacity of 8.88 GW

plant’s capacity to four units
with 700 MW each,” a senior
official said. Industry estimates
suggest that settingup 1 GW of
nuclear power capacityrequires
an investment of around
%20,000crore.Thisimpliesthat
NTPC’s broader target of devel-
opingaround 30 GW of nuclear
capacity across India could
require investments of nearly
X6 lakh crore over the coming
decades.

The aggressive expansion
plan comesamidrisingelectric-
ity demand and increasing pol-
icy focus on non-fossil baseload
generation to support India’s
energy transition goals.

India currently operates 25
nuclear reactors across seven
plantswith installed capacity of
8.88 GW.

According to Central Elec-
tricity Authority (CEA) data,
another 6,600 MW of nuclear

® BOOK LAUNCH

capacity is under construction
and targeted for commissioning
by2031-32,whileanadditional
7,000 MW remains under vari-
ous stages of planning and
approval.The Bihargovernment
hasassured support forthe pro-
posed project, including water
availability. Preliminary esti-
mates suggest around 1,000
acres ofland mayberequired for
the nuclear units.

Officials said uninterrupted
watersupplyremainsoneofthe
most critical requirements for
nuclear projects, with around
five litres of water required to
generate one unit of nuclear
electricity.

As per the approval process,
the Standing Site Selection
Committee under the DAE
reviews nuclear project propos-
alsand forwards technically fea-
sible projects to the Atomic
Energy Commission (AEC) for

furtherapprovals.

Industry officials said
nuclear projects generally take
at least six years to complete
after regulatory clearances are
received.

NTPC is also exploring
potential nuclear project loca-
tions in Jharkhand, Gujarat,
Andhra Pradesh, Maharashtra
and Madhya Pradesh as part of
itslarger nuclear roadmap.

The company is simultane-
ously developing a 4x700 MW
nuclear project in Rajasthan
through its joint venture with
Nuclear Power Corporation of
India Ltd (NPCIL) -- Anushakti
Vidhyut Nigam Ltd (ASHVINI).

The Mahi Banswara
Rajasthan Atomic Power Project
(MBRAPP), being developed in
Rajasthan’s Banswara district,
involves an investment of
around Rs 42,000 crore.

NPCILholds a 51% stake in
ASHVINI while NTPC owns
49%. However, future projects
are expected to be indepen-
dentlydeveloped through NTPC
Parmanu Urja Nigam Ltd,which
wasincorporatedin Januarylast
year to spearhead the PSU’s
nuclear expansion plans. Last
month, NTPC signed a non-
binding memorandum of
understanding with French
energy major EDF to explore
cooperationin thedevelopment
of nuclear power projects in
India, including assessment of
EDF’s European Pressurised
Reactor (EPR) technology,local-
isation opportunities and tariff
structures.The Centre’s nuclear
push gathered momentum
after Parliament passed the Sus-
tainable Harnessing and
Advancement of Nuclear
Energy for Transforming India
(SHANTI) Bill, 2025.

SHEI K, VENK
Attorney Gen

Grid struggles to absorb

surplus solar power

PRATYUSH DEEP
New Delhi, 10 May

EVEN AS THE electricity
demand touched record highs
in Aprilamid an early summer
heatwave, the country’s grid
curtailed an average 23
gigawatt-hours (GWh) of solar
power every day — enough to
meet around one-fourth of
New Delhi’s needs for a day.

Curtailment refers to
instances when grid operators
askrenewable energy plants to
reduce generation to maintain
system stability.

Data from Grid Controller
of India (Grid India) shows
April solar curtailment surged
nearly 74% over the combined
curtailment recorded during
January-March, underscoring
growing stress on the power
system despite rising daytime
demand.

At least 693.81 GWh of
solar power was curtailed in
April, compared to 399.34
GWh during the first three
months of the year combined,
according to Grid India data.
Earlier, a report by think tank
Emberalso found thata total of
2,300 GWh of solar power cur-
tailed under a mechanism
called Emergency Tertiary
Reserves Ancillary Services
(TRAS) — down between late
May, when reporting started
and December 202 5,with 900
GWhin October alone.

The curtailment came
despite no reported shortages
during daytime peak hours,
underlining both the crucial
role solar played in meeting
daytime demand and thescale
of surplus generation that still
went unused. The glut of day-
time solar generation was also
reflected in power markets.
Spot prices on the Indian
Energy Exchange in April
repeatedly hit the regulatory
ceiling of ¥10 per unit during
night-time hours, before
crashing to around X1.5 per
unit during the day — high-
lighting the widening gap
between abundant daytime
solar supply and tighter

evening demand conditions.

Curtailment due to
grid concerns

While renewable energy
sources, such as solar, enjoy
“must-run” status in India,
they can still be backed down
ongrounds of grid securityand
system safety.

One such mechanism is
Emergency TRAS,underwhich
the National Load Dispatch
Centre (NLDC) can direct inter-
state transmission system
(ISTS)-connected renewable
energy projects to reduce gen-
eration during system-wide
emergency conditions to
maintain grid stability. It acts
asthe third layer of grid control
after primary and secondary
reserve responses, and is trig-
gered when additional inter-
vention is required to prevent
instability.

Because renewable energy
plants can rapidly reduce out-
put, they are frequently used
for down regulation under
Emergency TRAS.

Unlike many other forms of
curtailment, generators
backed down under this mech-
anism receive financial com-
pensation fortheloss of gener-
ation. Analysis of Grid India
data shows curtailment under
Emergency TRAS averaged
15.76 GWh/day in April.

On April 5 alone, solar cur-
tailment under the mecha-
nism touched 80.5 GWh —
enough electricity to meet
daily needs of hilly states like
Uttarakhand and Himachal

Pradesh. Overall, curtailment
in April was about 73.5%
higherthan the combined cur-
tailment recorded January to
March, highlighting the grow-
ing stress on the grid amid ris-
ingrenewable energy penetra-
tion.

Technical constraint

Apart from emergency
TRAS-down events, data from
the Grid Controller of India
also shows significant renew-
able energy curtailment in
solar-rich states such as
Rajasthan and Gujarat due to
technical and transmission
constraints, including trans-
mission overloading and
heavy underdrawl by states.

In April, an average of 7.36
GWh of solar power was cur-
tailed every day due to such
technical reasons,compared to
a combined daily average of
1.4 GWh during January, Feb-
ruaryand March —anincrease
of nearly 75%.A major share of
it was linked to heavy under-
drawl in Gujarat, according to
Grid India.

InRajasthan, the grid oper-
atorcited overloading of inter-
connecting transformers as a
key factor behind the backing
down of renewable energy
generation.

“The under-drawl problem
can happen due to a sudden
dipindemand,whichis gener-
ally seen during unseasonal
rainfall events orwhen manu-
facturing activity slows. a
longer duration,” said a senior
official aware of the matter.

Bangladesh
seeks
friendly ties
with India

PRESS TRUST OF INDIA
Dhaka, May 10

A SENIOR ADVISER of
Bangladesh Prime Minister
Tarique Rahman on Sunday
said that Dhaka wants
"friendly relations"with New
Delhias hevoiced concern over
the killing of two Bangladeshi
nationals along the border
with India last week.A Two
suspected Bangladeshi smug-
glerswere shot dead by Border
Security Forcein Tripura's Sep-
ahijala district on Friday night,
and the bodies were handed
over to their relatives through
Kamalasagar BOP in the pres-
ence of BSFand Border Guards
Bangladesh officials.

"Wewant friendlyrelations,
but good ties cannot be main-
tained if the border is repeat-
edlyturned bloody,'PM's polit-
ical adviser Ruhul Kabir Rizvi
said on Sunday.A Rizvi men-
tioned the killing of two sus-
pected smugglers during his
address at the national con-
vention of diploma engineers.

"Even yesterday,two people
were shot dead at the Brah-
manbaria border," he added.A
A A A Rizvi, also ruling
Bangladesh Nationalist Party's
(BNP) senior joint secretary
general,said that the people of
India too did not want to see
such a phenomenon.A In ref-
erence torecent state elections
in India, the BNP leader said it
was "entirely an internal mat-
ter" for the Indian people to
decide.

Aut

Tusha
Solicitorg :

Union Home Minister Amit Shah (third from left), CJI Surya Kant, Attorney General of India R Venkataramani and others
during the book launch event of the books penned by Solicitor General of India Tushar Mehta (R), in New Delhi on Sunday ani

Sanjay Vatsayan named chief
of Western Naval Command

PRESS TRUST OF INDIA
New Delhi, May 10

VICE ADMIRAL SANJAY Vat-
sayan hasbeen appointed the
next chief of the Western
Naval Command.

Vatsayan, currently serv-
ing as the vice chief of the
Naval Staff, will succeed Vice
Admiral Krishna Swami-
nathan at the operationally
crucial command.

Swaminathanwasnamed
the next Navy Chief on Satur-
day.

He will assumed the
charge of the top post as pre-
sent Navy Chief Admiral
Dinesh Kumar Tripathi will
retire from service on May 31.

"Vice Admiral Sanjay Vat-
sayan has been appointed as
Flag Officer Commanding-
in-Chief Western Naval Com-
mand," said an official.

The Western Naval Com-
mand has its headquarters in
Mumbai.

An alumnus of the
National Defence Academy,
Pune, Vice Admiral Vatsayan
was commissioned into the
Indian Navy on January 1,
1988.

A specialist in gunnery
and missile systems, he has
held a wide range of com-
mand, operational and staff
assignments during his dis-
tinguished career spanning

more than three decades.

At sea, the flag officer has
served onboard various front-
line warships, including as
the commissioning crew of
the guided missile destroyer
INS Mysore and INS Nishank
He has commanded
Coast Guard ship C-05, mis-
sile vessels INS Vibhuti and
INS Nashak, missile corvette
INS Kuthar and guided mis-
sile frigate INS Sahyadri.

In February 2020, he took
over as the Flag Officer Com-
manding Eastern Fleet, and
led numerous operational
deployments and exercises
during the time of height-
ened maritime activity.

He is graduate of the
Defence Services Staff Col-
lege, Wellington, Naval War
College, Goa and the presti-
gious National Defence Col-
lege, New Delhi.

His appointments at
Naval Headquarters include
joint director and director of
personnel (policy),director of
naval plans (perspective plan-
ning) and principal director
of naval plans.

Prior to taking over as the
vice chief, he served as deputy
chief of the Integrated
Defence Staff (Operations).
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Rasciution Profassional of Synergy Food and Agro Processors Pyt Led. (In CIRP)
IBEI Rag. No.: IBBIIPA-D2TP-NOIEIY200 T- 208010937

AFA Vald upte: 37 12 2136

Email for Cormrespondenca: cipsynergyegraid@igmal. com

Mod: S En T4 a0

._{

L:f;:w“ :.r"r '-'r" j.‘;,ltﬁf ,
' Total Business T 450804 cr 13.31 %
Met Loan Portfolio 2207779 cr 11.87 %
Total Borrowings T 2,05306c¢cr 14.58 %
M Profit After Tax 24,273 cr 31.74 %
& Gross Mon-Performing Assets 0.57 % -114 bps
BN et MNon-Performing Assets 0.01 % -13 bps
E Capital to Risk Assets Ratio 26.39 % 110 bps

HIGHLIGHTS OF FY 2025-26

» Sanctioned fresh loans aggregating ¥ 1,55.761 crore to support export capacities, competitiveness and
globalisation of Indian companies.

» Portfolio of 307 GOl-supported Lines of Credit of US3 2725 billion driving economic growth across 63 countries.
Signed the first INR denominated LOC agreement during the year.

« Supported 142 project export contracts worth ¥ 69,607 crore across 49 countries,

« Raised INR resources amounting to ¥ 65,315 crore and foreign currency resources of USS 2.17 billion equivalent,
during the year.

. ?regate finance of ¥ 87,684 crore extended to 743 IWs/WOS set up by 541 Indian companies across B0 countries,
o far

. I.Inder the Sustainable Financing Programme, sanctioned ¥ 12,636 crore to 30 companies across sectors
including solar, wind, cleantech, sustainable farming and sustainability solutions.

- Under Ubharte Sitaare Programme, financial support of ¥ 2,111 crore extended to 106 entities, including 10 equity
investments till date,

« 2,500+ transactions across 60 countries, generating USS 3.94 billion incremental exports through 240+ exporters
across 60 cities in 22 states, under Trade Assistance Programme, since it inception In 2022,

- Since inception in 2023, India Exim Finserve IFSC Pwvt, Ltd, sanctioned factoring limits to 26 exporters with
commitments of USS 36.81 million, covering 64 importers globally.

» Under the Government of India's Export Promotion Mission, the Bank will provide risk mitigation tools and
facilitate financing in areas where conventional lending may be constrained.

*Map nof {o scofe, For Wairafive porposes andy,

epaper.financialexpress.com

Ahmedabad
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2.8 GWBANKA UNITTO BE DEVELOPED ATX56K CR

NTPC fast-tracks nuclear

plans with Bihar project

SAURAY ANAND
New Delhi, May 10

STATE-RUN NTPC is set to
approach the Department of
Atomic Energy (DAE) for
approval to develop its first
standalone nuclear power pro-
ject,with the country’s largest
power producer planning a
X56,000-crore investment to
build 2.8 GW nuclear genera-
tion capacity in Bihar amid
India’s aggressive push to scale
up atomic energy capacity to
100 GWby 2047.

The proposed project in
Bihar’s Banka district comes as
the Centre accelerates nuclear
power expansion to strengthen
long-term energy security and
ensure stable round-the-clock
electricity supply as power
demand surgesacross the coun-
try.

Officials aware of the devel-
opment said NTPC, through its
subsidiary NTPC Parmanu Urja
Nigam, has either completed or
is close to completing feasibility
studies for nuclear projects in
Bihar and two other states and
will soon submit its first report
tothe DAE.

“The companywillverysoon
submit the completed feasibil-
ity study for the nuclear project
in the state,”an official aware of
the development said.

The Bihar project is planned
initially with two units of 700
MW each,with NTPClooking to
subsequently expand the facil-
ity by adding two more units of
similar capacity, totaling 2.8
GW.

“The standard capacity of
NTPC’s nuclear power plants
would be 2x700 MW. However,
in Bihar, the company would
lookat expanding the proposed

NUCLEAR PUSH

M Project

m Bihar govt

has assured planned
support for initially with
the proposed | two units of
project 700 MW each

B NTPC looking to subsequently

expand facility by adding 2

more units of similar capacity

B Aggressive expansion
plan comes amid rising
electricity demand

M India currently
operates 25 nuclear
reactors across 7
plants with installed
capacity of 8.88 GW

plant’s capacity to four units
with 700 MW each,” a senior
official said. Industry estimates
suggest that settingup 1 GW of
nuclear power capacityrequires
an investment of around
320,000 crore.Thisimpliesthat
NTPC’s broader target of devel-
opingaround 30 GW of nuclear
capacity across India could
require investments of nearly
X6 lakh crore over the coming
decades.

The aggressive expansion
plan comesamidrisingelectric-
ity demand and increasing pol-
icy focus on non-fossil baseload
generation to support India’s
energy transition goals.

India currently operates 25
nuclear reactors across seven
plantswith installed capacity of
8.88 GW.

According to Central Elec-
tricity Authority (CEA) data,
another 6,600 MW of nuclear
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capacity is under construction
and targeted forcommissioning
by2031-32,whileanadditional
7,000 MW remains under vari-
ous stages of planning and
approval.The Bihargovernment
hasassured support forthe pro-
posed project, including water
availability. Preliminary esti-
mates suggest around 1,000
acresofland mayberequired for
the nuclear units.

Officials said uninterrupted
watersupplyremainsoneofthe
most critical requirements for
nuclear projects, with around
five litres of water required to
generate one unit of nuclear
electricity.

As per the approval process,
the Standing Site Selection
Committee under the DAE
reviews nuclear project propos-
alsand forwards technically fea-
sible projects to the Atomic
Energy Commission (AEC) for

furtherapprovals.

Industry officials said
nuclear projects generally take
at least six years to complete
after regulatory clearances are
received.

NTPC is also exploring
potential nuclear project loca-
tions in Jharkhand, Gujarat,
Andhra Pradesh, Maharashtra
and Madhya Pradesh as part of
itslarger nuclear roadmap.

The company is simultane-
ously developing a 4x700 MW
nuclear project in Rajasthan
through its joint venture with
Nuclear Power Corporation of
India Ltd (NPCIL) -- Anushakti
Vidhyut Nigam Ltd (ASHVINI).

The Mahi Banswara
Rajasthan Atomic Power Project
(MBRAPP), being developed in
Rajasthan’s Banswara district,
involves an investment of
around Rs 42,000 crore.

NPCIL holds a 51% stake in
ASHVINI while NTPC owns
49%. However, future projects
are expected to be indepen-
dently developed through NTPC
Parmanu UrjaNigam Ltd,which
wasincorporated in Januarylast
year to spearhead the PSU’s
nuclear expansion plans. Last
month, NTPC signed a non-
binding memorandum of
understanding with French
energy major EDF to explore
cooperationinthedevelopment
of nuclear power projects in
India, including assessment of
EDF’s European Pressurised
Reactor (EPR) technology,local-
isation opportunities and tariff
structures.The Centre’s nuclear
push gathered momentum
after Parliament passed the Sus-
tainable Harnessing and
Advancement of Nuclear
Energy for Transforming India
(SHANTI) Bill, 2025.

SHRI K. VENK
Attorney Gen

Grid struggles to absorb

surplus solar power

PRATYUSH DEEP
New Delhi, 10 May

EVEN AS THE electricity
demand touched record highs
in April amid an early summer
heatwave, the country’s grid
curtailed an average 23
gigawatt-hours (GWh) of solar
power every day — enough to
meet around one-fourth of
New Delhi’s needs for a day.

Curtailment refers to
instances when grid operators
askrenewable energyplantsto
reduce generation to maintain
system stability.

Data from Grid Controller
of India (Grid India) shows
April solar curtailment surged
nearly 749% over the combined
curtailment recorded during
January-March, underscoring
growing stress on the power
system despite rising daytime
demand.

At least 693.81 GWh of
solar power was curtailed in
April, compared to 399.34
GWh during the first three
months of the year combined,
according to Grid India data.
Earlier, a report by think tank
Emberalso found thata total of
2,300 GWh of solar power cur-
tailed under a mechanism
called Emergency Tertiary
Reserves Ancillary Services
(TRAS) — down between late
May, when reporting started
and December 2025,with 900
GWh in October alone.

The curtailment came
despite no reported shortages
during daytime peak hours,
underlining both the crucial
role solar played in meeting
daytime demand and the scale
of surplus generation that still
went unused. The glut of day-
time solar generation was also
reflected in power markets.
Spot prices on the Indian
Energy Exchange in April
repeatedly hit the regulatory
ceiling of ¥10 per unit during
night-time hours, before
crashing to around 1.5 per
unit during the day — high-
lighting the widening gap

| between abundant daytime

solar supply and tighter

evening demand conditions.

Curtailment due to
grid concerns

While renewable energy
sources, such as solar, enjoy
“must-run” status in India,
they can still be backed down
on grounds of grid securityand
system safety.

One such mechanism is
EmergencyTRAS,underwhich
the National Load Dispatch
Centre (NLDC) can direct inter-
state transmission system
(ISTS)-connected renewable
energy projects to reduce gen-
eration during system-wide
emergency conditions to
maintain grid stability. It acts
as the third layer of grid control
after primary and secondary
reserve responses, and is trig-
gered when additional inter-
vention is required to prevent
instability.

Because renewable energy
plants can rapidly reduce out-
put, they are frequently used
for down regulation under
Emergency TRAS.

Unlike many other forms of
curtailment, generators
backed down under this mech-
anism receive financial com-
pensation for theloss of gener-
ation. Analysis of Grid India
data shows curtailment under
Emergency TRAS averaged
15.76 GWh/day in April.

On April 5 alone, solar cur-
tailment under the mecha-
nism touched 80.5 GWh —
enough electricity to meet
daily needs of hilly states like
Uttarakhand and Himachal

Pradesh. Overall, curtailment
in April was about 73.5%
higherthan the combined cur-
tailment recorded January to
March, highlighting the grow-
ing stress on the grid amid ris-
ingrenewable energy penetra-
tion.

Technical constraint

Apart from emergency
TRAS-down events, data from
the Grid Controller of India
also shows significant renew-
able energy curtailment in
solar-rich states such as
Rajasthan and Gujarat due to
technical and transmission
constraints, including trans-
mission overloading and
heavy underdrawl by states.

In April,an average of 7.36
GWh of solar power was cur-
tailed every day due to such
technical reasons,compared to
a combined daily average of
1.4 GWh during January, Feb-
ruaryand March —anincrease
of nearly 75%.A major share of
it was linked to heavy under-
drawl in Gujarat, according to
Grid India.

In Rajasthan,the grid oper-
ator cited overloading of inter-
connecting transformers as a
key factor behind the backing
down of renewable energy
generation.

“The under-drawl problem
can happen due to a sudden
dip indemand,whichis gener-
ally seen during unseasonal
rainfall events or when manu-
facturing activity slows. a
longer duration,” said a senior
official aware of the matter.

Bangladesh
seeks
friendly ties
with India

PRESS TRUST OF INDIA
Dhaka, May 10

A SENIOR ADVISER of
Bangladesh Prime Minister
Tarique Rahman on Sunday
said that Dhaka wants
"friendly relations" with New
Delhias hevoiced concern over
the killing of two Bangladeshi
nationals along the border
with India last week.A Two
suspected Bangladeshi smug-
glerswere shot dead by Border
Security Forcein Tripura's Sep-
ahijaladistrict on Fridaynight,
and the bodies were handed
over to their relatives through
Kamalasagar BOP in the pres-
ence of BSFand Border Guards
Bangladesh officials.
"Wewant friendlyrelations,
but good ties cannot be main-
tained if the border is repeat-
edly turned bloody,' PM's polit-
ical adviser Ruhul Kabir Rizvi
said on Sunday.A Rizvi men-
tioned the Kkilling of two sus-
pected smugglers during his
address at the national con-
vention of diploma engineers.
"Evenyesterday,two people
were shot dead at the Brah-
manbaria border," he added.A
A A A Rizvi, also ruling
Bangladesh Nationalist Party's
(BNP) senior joint secretary
general,said that the people of
India too did not want to see
such a phenomenon.A In ref-
erence to recent state elections
in India, the BNP leader said it
was "entirely an internal mat-
ter" for the Indian people to
decide.

Autl

Tusha
Solicitorg. 4
ey

Union Home M|n|ster Amit Shah (third from Ieft) CJI Surya Kant, Attorney General of India RVenkataramanl and others
during the book launch event of the books penned by SoI|C|tor General of India Tushar Mehta (R), in New Delhi on Sunday ani

Sanjay Vatsayan named chief
of Western Naval Command

PRESS TRUST OF INDIA
New Delhi, May 10

VICE ADMIRAL SANJAY Vat-
sayan hasbeen appointed the
next chief of the Western
Naval Command.

Vatsayan, currently serv-
ing as the vice chief of the
Naval Staff, will succeed Vice
Admiral Krishna Swami-
nathan at the operationally
crucial command.

Swaminathan was named
the next Navy Chief on Satur-
day.

He will assumed the
charge of the top post as pre-
sent Navy Chief Admiral
Dinesh Kumar Tripathi will
retire from service on May 31.

"Vice Admiral Sanjay Vat-
sayan has been appointed as
Flag Officer Commanding-
in-Chief Western Naval Com-
mand," said an official.

The Western Naval Com-
mand has its headquarters in
Mumbai.

An alumnus of the
National Defence Academy,
Pune, Vice Admiral Vatsayan
was commissioned into the
Indian Navy on January 1,
1988.

A specialist in gunnery
and missile systems, he has
held a wide range of com-
mand, operational and staff
assignments during his dis-
tinguished career spanning

more than three decades.

At sea, the flag officer has
served onboard various front-
line warships, including as
the commissioning crew of
the guided missile destroyer
INS Mysore and INS Nishank
He has commanded
Coast Guard ship C-05, mis-
sile vessels INS Vibhuti and
INS Nashak, missile corvette
INS Kuthar and guided mis-
sile frigate INS Sahyadri.

In February 2020, he took
over as the Flag Officer Com-
manding Eastern Fleet, and
led numerous operational
deployments and exercises
during the time of height-
ened maritime activity.

He is graduate of the
Defence Services Staff Col-
lege, Wellington, Naval War
College, Goa and the presti-
gious National Defence Col-
lege, New Delhi.

His appointments at
Naval Headquarters include
joint director and director of
personnel (policy), director of
naval plans (perspective plan-
ning) and principal director
of naval plans.

Prior to taking over as the
vice chief, he served as deputy
chief of the Integrated
Defence Staff (Operations).

FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR
SYNERGY FOOD AND AGRO PROCESSORS PRIVATE LIMITED

(In CIRP) AT
384-385, GIDC Dediyasan, Mahesana, Gujarat-384002

(Urier sub-reguiaben (1) of regutatian 364 af the Insolvency and Bankrupscy Bosrd of India
tinzalvency Resolulion Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

PaM & CIN/LLP Ma.

1 | Mame of the cofporste deblor along with

SYNERGY FOOD AND AGROD
PROCESSORS PRIVATE LIMITED
PAN No: AARCE93260

CIN Moz U15400G M 2PTCOT 1214

51

Address of tha regestered office

184385, GIDC Dadiyasan, Mahesana,
Gujarat-384002;

£ad

URL of wensite

WA

assets are iocated

4 | Details of ptace where majonty of fixed

Mahesana, Gigaral (Residentatand
industial locaky of Mahesana)

& | instadad capaciy of main produclefservices) Liml with updatsd lechinalogy and quality

with riain praduct Maiga, Tandoon Atta
Fawa, Sooji, Bran, Atta, Dakya having fotal
expanded capacily of 225 metnc fon par day

B | Quantity and value of main products’
sarvicas sobd in lasd inancial vear

During operation before axpansion:
Rs. 7545 or in FY 2)22-23 and Rs. 68,58
Cr-far par ol the FY 2023-24

T [ Mumber of employess! workmen

WA,

B | Furlher details including lasi available

fnancial slatements (wilh schadules) of b
years, lals of creditors & available at URL

Delaits incleding t2aser and detailed EQI
can ke oblained by sanding an emall al
emal i drpsynergyagrofgmal com

8| Eligibility for resalution applicands under
saction 250 2)(h) of the Code i avallabe at

Can ba oblained by sending anemail al
cirpaynergyanro@Eomall. com

avalisataon matrx and reguest far

applicants

resolitien plans lo prospective resohitien

URL

10 Las! datie Sor recaipd ol expression of inesest | 015t Juns, 2026

11| Crate of issue of provisional lsg of Ird Jume, 226
prospaciive resciution applicants

12 | Lasl date for submession of objactians 1o | Bih June, 2026
provisicnal list

13| Drate of issue of final lisf of prospective Bh Juns, 2026
resalulon appicants

14| Crate-of issue of migrmation memorandum, | 11th June, 2026

15| Last dabe for submessicn of resclubian plans| 11th July, 2028

of Interesi

16| Process emal id to submit Expression

cirpsynengyagro@Eomail. com

17| Datails of the Carporate Dablor's
I'E.'-i_.',*EIMI"ﬂ slatis as an MS‘#E

NA

T s ol e e e ST

Cratas 11052026
Place; Ahmeadsbad

Further details are s2f oul in the datailed Invitabianof Expression of Inferest {EC), which ara ta ba
reard Ingather with assodiated desclaimars and qualificatons = ihe EDI

-
Prawincharan Prafulcharan Dwary

Resolution Professions! of Synergy Food and Agre Processors Pyt, Lid. [In CIRP)
IBBI Reg: No.: (BENPA-002FP-NO033 17201 7- 201810957

AFA Valid upko: 31,12 5526

Email for Cormaspondence: cirpsynengyagra@gmail com

Mob: 9426742700

INDIAN INGENUITY
‘TO GLOBAL-
féOPPORTUNITY“‘

= - .3 e b

I8 Total Business T 450,804 cr 13 31 %
Net Loan Portfolio T2,07,779cr 11.87 %
Total Borrowings ¥2,05306cr 14.58 %

W Profit After Tax T4,273 cr 31.74%
@ Gross Non-Performing Assets 0.57 % -114 bps
Bl Net Non-Performing Assets 0.01 % -13 bps

*E | Capital to Risk Assets Ratio 26.39 % 110 bps

during the year.

co far,

HIGHLIGHTS OF FY 2025-26

» Sanctioned fresh loans aggregating ¥ 1,55761 crore to support export capacities, competitiveness and
globalisation of Indian companies.

« Portfolio of 307 GOl-supported Lines of Credit of US$ 27.25 billion driving economic growth across 63 countries.
Signed the first INR denominated LOC agreement during the year.

« Supported 142 project export cantracts worth ¥ 69,607 crore across 49 countries.
+ Raised INR resources amounting to ¥ 65,315 crore and foreign currency resources of US5 2.17 billion equivalent,

+ Aggregate finance of ¥ 87,684 crore extended to 743 IVs/WOS set up by 541 Indian companies across 80 countries,

+ Under the Sustainable Financing Programme, sanctioned ¥ 12,636 crore to 30 companies across sectors
including solar, wind, cleantech, sustainable farming and sustainability solutions.

+ Under Ubharte Sitaare Programme, financial support of ¥ 2,111 crore extended to 106 entities, including 10 equity
investments till date.

« 2,500+ transactions across 60 countries, generating USS 3.94 billion incremental exports through 240+ exporters
across 60 citles in 22 states, under Trade Assistance Programme, since it inception In 2022,

+ Since inception in 2023, India Exim Finserve IFSC Pvt. Ltd. sanctioned factoring limits to 26 exporters with
commitments of USS 36.81 million, covering 64 importers globally.

+ Under the Government of India's Export Promotion Mission, the Bank will provide risk mitigation tools and
facilitate financing in areas where conventional lending may be constrained.

“Map not to seale. For lLstiadlive purposes oy

epaper.financiaiexpress.cun‘. .
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Classifieds

"BUSINESS PREMISES

AVAILABLE

FOR LONG
LEASE / SALE

Entire Floor Plate 30,000
sq.ft., Super with 30 car
parking at Assotech
Business Cresterra IT
Park, Sector 135, Noida.
Ready to move, plug & play.
Available from 1st June,
2026. Presently occupied by

US Multinational.
Contact
K.S. Gupte:
8779518297 / 9820366129,
S.R. Godbole : 9823112308

i

"IMPORTANT"

Whilst care is taken prior to
acceptance of advertising
copy, itis not possible to verify
its contents. The Indian
Express (P) Limited cannot
be held responsible for such
contents, nor for any loss or
damage incurred as aresult of
transactions with companies,
associations or individuals
advertising in its newspapers
or Publications. We therefore
recommend that readers
make necessary inquiries
before sending any monies
or entering into any
agreements with advertisers
or otherwise acting on an
advertisement in any
manner whatsoever.

THE BUSINESS DAILY

FORM NO. URC-2
Advertisement giving notice about registration under
Part | of Chapter XXI of the Act
[Pursuant to section 374(b) of the companies Act, 2013 and rule 4(1)
of the companies (Authorised to Register) Rules, 2014]

1. Notice is hereby given that in pursuance of sub-section (2) of section
366 of the Companies Act, 2013, an application has been made to the
Registrar at Central Registration Centre (CRC) Indian Institute of
Corporate Affairs (lICA), Plot No. 6, 7, 8, Sector 5, IMT Manesar,
District Gurgaon (Haryana), Pin Code-122 that “Boketto Travels
LLP (LLPIN : ABD-0520)” a LLP may be registered under Part
| of Chapter XXI of the Companies Act 2013, as a company limited
by shares.

2. The principal objects of the company are as follows:

i. To encourage and provide the business as package tour
operators, daily passenger service operators, tour operators,
travel agents, ship booking agents, railway ticket booking agents,
airlines ticket booking agents, carrier service agents, courier
service agents.

i. To carry on the business as tourist agents and contractors and to
facilitate traveling and to provide for tourists and travelers, the
provision of convenience of all kinds in the way of through tickets,
sleeper cars, or berths, reserved places, hotel, motel and lodging,
accommodation guidance, safe deposits, enquiry bureaus,
libraries, reading rooms, baggage transport and other allied
services.

ii. To organise educational, sightseeing and business tours trekking
expeditions, conferences and for that purpose to charter ships,
trains, aero planes, omni buses, motor buses and carriages of
every description, to book and reserve accommodation and rooms
in hotels, motels, restaurants, boarding and lodging houses and to
take on lease and hire houses furnished or unfumished.

3. A copy of the draft memorandum and articles of association of the
proposed company may be inspected at the registered office at
P No. 49 B.A S/C Rai, Sonipat, P. S. Rai, Haryana, India, 131029.

4. Notice is hereby given that any person objecting to this application
may communicate their objection in writing to the Registrar at
Central Registration Centre (CRC) Indian Institute of
Corporate Affairs (lICA), Plot No. 6, 7, 8, Sector 5, IMT
Manesar, District Gurgaon (Haryana), Pin Code-122050. within
twenty one (21) days from the date of publication of this notice,
with a copy to the company at its registered office.

For and on behalf of Boketto Travels I.SIaP

1. BHAVEEKA BAKSHI (Designated Partner)
2. AAKARSH MEHRA (Designated Partner)

Hikm

L

#FINANCIAL EXPRESS

FOR DAILY BUSINESS

Date : 11.05.2026
Place : Rai, Sonipat

i, *

o The Indicn EXPRESS

lassifieds

FROM AMYTHING TO EVERYTHIMG.

CLASSIFIED AD DEPOT (CAD)

Book classified ads at your nearest Express

Group’s authorised Classified Ad Depots

NICATION,

ERS, Ph.:

NAGAR :

PLACE :

KINGWAY

9811602901

SARAI :

HI

SAlI MEDIA,

TIRUPATI

PATPARGANJ :
22090987, 22235837, PREET VIHAR : AD BRIDGE COMMU-
9810029747,
: PARICHAY ADVERTISING & MARKETING,
Ph.: 9350309890, 22519890, 22549890

SHAKARPUR

9310333777,

TILAK NAGAR :

HARI
9811555181, 43751196

KETING, Ph.:
(PRASHANT VIHAR) :
9311564460, 9311288839, 47057929

Ph.:

JANAKPURI : TRIMURTI ADVERTISERS, Ph.: 9810234206,
25530307, KAROL BAGH (REGHARPURA) : KR ADVERTIS-
9810316618, 9310316618, 41547697, KARAM-
PURA : GMJ ADVERTISING & MARKETING PVT. LTD., Ph.:

9211333777,
MITTAL
9810538183, 9555945923, MOTI NAGAR :
TISERS, Ph.: 9312272149, 8800276797, RAMESH NAGAR :
POSITIVE ADS, Ph.: 9891195327, 9310006777, 65418908,
SHIVA ADVERTISERS, Ph.:
25980670, 20518836, VIKAS PURI : A AKAR ADVT. MEDIA
Ph.: 9810401352, 9015907873, 9268796133

CHANDNI CHOWK : RAMNIWAS ADVERTISING & MARKET-
ING, Ph.: 9810145272, 23912577, 23928577, CONNAUGHT
OM ADVERTISING COMPANY Ph.:

TIS HAZARI COURT : SAI ADVERTISING, Ph.: 9811117748
CAMP
9818505505, 27458589, PATEL CHEST (OPP. MORRIS
NAGAR POLICE STATION) : MAHAN ADVERTISING & MAR-
9350304609, 7042590693, PITAMPURA

CHATTARPUR : A
65181100, 26301008, KALKAJI :
ADVERTISING, Ph.:
MALVIYA NAGAR :

FARIDABAD (NEELAM FLYOVER) :
ADVERTISING, Ph.: 9811195834, 0129-2412798, 2434654,
FARIDABAD (NIT, KALYAN SINGH CHOWK) :
ADVERTISING,
4166498, FARIDABAD
ING, Ph.: 9810680954, 9953526681, GURGAON : SAMBOD-
MEDIA PVT. LTD.,
9910633399, GURGAON : AD MEDIA ADVERTISING & PR,
Ph.: 9873804580, NOIDA (SEC. 29) : RDX ADVERTISING,
Ph.: 9899268321, 0120-4315917, NOIDA (SEC. 65) : SRI
0120-4216117, NOIDA (SEC. 58) :
LAKSHMI ADVERTISERS, Ph.: 9873807457, 9911911719

GHAZIABAD (HAPUR ROAD TIRAHA. NR GURUDWARA) :

Ph.:

Ph.:

BALAJI

Ph.: 9818373200, 8130640000, 0120-4561000

EDUCATION (IAS & PMT ACADEMIES)
FRIENDS PUBLICITY SERVICE 23287653, 23276901, 9212008155

For CAD enquiries please contact :
ROHIT JOSHI 9818505947, ABHINAV GUPTA 9910035901

CHAVI

POOJA ADVERTISING & MARKETING
SERVICE, Ph.: 9891081700, 24331091, 46568866, YUSUF
TANEJA ADVERTISEMENT & MARKETING Ph.:
9810843218, 26561814, 26510090

EAST

ADVERTISERS, Ph.: 9899701024,

42421234, 22017210,

WEST

NEW MOTI
25178183,
UMA ADVER-

9810883377,
ADVERTISING, Ph.:

9891461543,

CENTRAL

NORTH

: SHAGUN ADVERTISING, Ph.:

PAAVAN ADVERTISER Ph.:

SOUTH
& M MEDIA ADVERTISING, Ph.:
ADWIN
9811111825, 41605556, 26462690,

AID TIME (INDIA)
PULSE
9818078183, 9811502088, 0129-
: SURAJ ADVERTISING & MARKET-
Ph.: 0124-4065447, 9711277174,

JAI

ADVERTISING & MARKETING,

For booking classified ads, please contact 011-23702148,
0120-6651215, E-mail : delhi.classifieds@expressindia.com

FORM G #5\
b
INVITATION FOR EXPRESSION OF INTEREST FOR
SYNERGY FOOD AND AGRO PROCESSORS PRIVATE LIMITED TENDER NOTICE
(In CIRP) AT The folowing e-landers is publshed m IREPS websie. Firms are equesied 1o
33“_3351 G”:H: DEIﬂi]I'IH san. rlqﬁhﬂﬁﬂﬂﬂ Gujara‘t-aﬁiwl}i. lagin 1o www. ireps.gov.in and guote &gamsl the encers. Manual guotitons will not
' ! ' ba entartained for the tendar
(Urider sub-requlstion (1) of regulation 364 of the |I'|5I'.I.‘:'E"!i.'.5' and Bankrupicy Hnﬁr; of India Cipen ) Dials &
inschvancy Rasolulion Process lor Corporals Persons) Regulalions, 2016} g Tender Fila Chamnbity Time of
Tender No = M of Ehe Waork Schadule -
RELEVANT PARTICULARS Feo Rederence Diescription I'E'i“":"*"
1 [ Mame of the carporate debior siong with | SYNERGY FOOD AND AGRO Mo Cloang
PAN & CIN/ LLP Na PROCESSORS PRIVATE LIMITED HEI-:GT.” Assembly and &
PAN No: AARCSILHD . 2026471212182 rarRolkata | TIG Welding of Coach E.03. 2026
CIN No: U15400GJ20 2PTCOT1274 1 OT09-KOLMET Metro | Carline Assembly 36 Seats at 15.00
2 | Address of tha registared offica 384-185 GIDC Dedyasan, Mahesana Sheill  |Complete of hrs
) Gujarat- 384002 2026-27 |Kolkata Metro
|3 | URL of websile A :;?:mh':;mﬁ
4 | Catails of place whede majonly of fxed Mahesara, Gigaral (Resdentiz® and MLICIOT! | of smi‘aus and
A5t ane Kol qidustrial locakty of Mahasana) 1E.05. 0028
2 i : it cbinsd et ! : o | 2026471212197 | 11/SW & |Roofs (Regular/ | . |Coach| _
5 | Instafad capacity of main producisisenidoes| Unit l.'.1r-'.1 upidated |EI,'.|'I.I'r:-!|:|§l.' and I.E]!_.._=||II'|.' OT11-SWRLHB | R/LHB/ |Wet-Leasing) of Sote “r":
with main praduct Maida, Tandoon AHa, 2026-27 |Different Variants ;
Hawa, Soal, Bean, Alta. Daliyva having iolal af LHB Shalls at
expanced capacity of 225 metric ton per day ICF | Chennai
& | Quanbty and valee of main products) Dunng operation before 2xpanaion Assembly and
sarvicas sold inclasl financial yaar Ha: 7345 ar in FY 2022-23 and Hs. 68,58 Waelding Activities
Cr. Tor par of the FY 2023-24 MUICIOT! |of Different 76.05.2026
T | Mumber of employvess) warkmen WA, 20264T1212202- | 12UF  |Variants of LHB : :
: 3 OT12.UE H Undert 125 Mo's | at 1500
B | Further detass including last avallable Dedads Including leaser and datailed ECH 12-UF-LHB LHB/ K- s
financial statements (with schedules) of two | can te obtained by sending an emad &t 202627 |Assembly at
years, lists of crediors are avallable-at URL | email . crpsymergyagrogigmai.com _ Ghahnal
i | Elighility Tor resolution apphcants Lindar Lan ba ablaised by sanding an emad al 21 g g e o e ——— - gy
section 25(24h) of the Code is avallable at | cirpsynergyagro@gmad.com FiiRG Varson of The SEovE ACVErISmEnt s Svisstie in
URL: hilps./licl indianrailways.oov.in

10 Last dase for receipl of uxpres's.-ur::'m:eree;l. 01l June, 2006

11| Date of issue of provisional list of Ird June, 2026

prozspeclive resolufion apphicents

12 | Last date for submission of objections o | 85h Jure, 2026

provisional list

13 Date of 1ssua af final list of prospacive #h Jume 2026

resolulicn apphcants

14| Drate of issue of informaton memorendum, | 115h June, 20046
avaluation maknx and raquest e
rasalulion plans o praspachve ressiullan

appiicants,

15| Last date for submission of resalulion plans| 110 July, 2026

16| Process amail [d b submil Expression ClrpsynergyagrEgmail.com
of Interest

17| Dhatails of ha Corporata Deblar's i
regesiration slatus as an M3ME.

Further details are setout in the deiaded Invilation of Exprassion of Inderest (EOI), which arefo be
resd (ngatharwih associaled disclaimers and gualthcalians in fhe EDL

Sdr-

Prawincharan Prafulcharan Dwary

Reschuton Professional of Synergy Food and Agre Processors Pvl, Lid, (In CIRP)

IBBI Reg. No.: 1BEI/IPA-0020P-NOD331/2047- 20181 0807

AFA Valid uplo; 31122036

Emall for Correspondence; cirpsynengyagrodigmail.com

Mob: S4267 22700

Crate: 1105206
Place, shmeadatad

Asset Recovery Branch,
zlﬁmﬂ A Lm WG E-ET I Unit No 603 B, Konnectus Tower, Bhav
wte fRu Ll Bhuti Marg, Opp Mew Delhi Railway station ,

Ajmeri Gate Side, New Delhi-110001
Emaill ID - uhin0564T 233 unionbankofindinbank.ln

[Rule - B [1)]
POSSESSION NOTICE
[For immovable property)

Whereas,

The undersigned being the authonzed officer of Union Bank of India, Asset
Recovery Branch, New Delhi situated at Unit Mo 603 B, Konnectus Tower, Bhay
Bhuti Marg, Opp New Delhi Railway station, Ajmeri Gate, New Delhi-110001,
under the Securitzation and Reconstruction of Financial Assels and Enforcement
Secunty Interest Act, 2002 (ACT No.54 of 2002 and in exercise of powers conferred
under Section 13{12) read with rule 3 of the Security Interes! (Enforcement) Rules,
2002 issued a demand nolice dated 24 10.2025 calling upan the borrawer Wis.  Lalit
Ganesh Industry (Proprietor Lalit Rawat S/o Udayveer] & Guarantor Mrs. Savitri
Wio Devi Singh to repay the amount mentioned in the nofice being Rs.37,T2,077.31
(Rupees Thirty seven lakh seventy two thousand seventy seven and thirty oneg
paise only) as on-30.09.2025 within 80 days from the date of receipt of he said notice

Date of Demand
noties under section
13(2) of SARFAESI Act

Amount mentioned in
13{2) Notice (Amt. in Rs.)

Mame of the Bank

Rs 37,72,077.1

Union Bank of India 24.10.2025

Total Rs 37,72,077.31

| The borrower & guaraniors having failed to repay the amount, notice is hereby given fotha

{Mew Delhi foran amount of Rs 37,72,077.31 (Rupees Thirty sevan lakh seventy two

bomrower'guarantors and the public in general that the undersigned has faken Possession
|of the property described herein below in exercise of powers conferred on him under sub
| Section {4) of sechon 13 of the Act read with rule B of the said nules on this Tth May of the
year 2026

The borroweriguarantors in parficular and the publc in general is hereby cautioned nat to
| deal with the property and any deatings with the property will be subject o the charge of the
Union Bank of India, Asset Recovery Branch, New Delhi at Unit No. 603 B,
|Konnectus Tower , Bhav Bhutl Marg, Opp. New Dalhi Rallway station, Ajmeri Gate,

thousand seventy seven and thirty ane paise only only) as on 30.09.2025 and inferest
thereon

The borrower’s attention 1s mited io provisions of sub-section (8] of seclion 13 ofthe Act, in
| respectof ime available tothe borrower to redeem the secured assels

l Description of Immovable Property

epaper.ﬁnant:taiexpress.cun‘. .

Land & Building Measuring 150 Sq Yads i.e 5 Marlas, Kewat Khata No 12112,
RectNo 25, KillaNo 17 (8-0 ) , 24 (8-0 ) Rect No 32, Killa No 4/2(6-9), 7/1 (0-8),
Mauza Fazalpur, Tehsil & Disl, Palwal, measuring 150 sq. yds in the name of
Mrs. Savitn

Boundaries - East— Road 18 ft., West- Plot of Mohanlal, South - Other
property, North= Other property

Date- 07.05.2026

Authorised Officer,

| Place-Palwal For, UNION BANK OF INDIA

Asset Recovery Branch,

e e Lm I ] Unit No 603 B, Konnectus Tower, Bhav

wky Wi LUl Bhuti Marg, Opp New Delhi Railway station ,
Ajmeri Gate Side, New Dalhi-110001
Email ID - ubindS 34123 gunionbinkofindia bank.in
[Rule - 8 {1)]
POSSESSION NOTICE
Wherdss [Far immovable property)

The undersigned being the authorized officer of Union Bank of India, Asset Recovery
Branch, New Delhi situated at  Unit No 603 B, Konnectus Tower, Bhav Bhuti Marg,
Opp. Mew Delhi Railway station, Ajmeri Gate Side, Mew Delhi-110001, undsr the
Securitization and Reconstruction of Financial Assets and Enforcemant Secunfy Inferest
dot 2002 (ACT Mo 54 of 2002) and in exercise of powers conferred under Section 13(12)
read with rule 3 of the Secunty interest (Enforcement) Rules; 2002 issued a demand notice
dated 31.10.2025 calling upon the borrower Mrs. Sangeeta Bhati Wio Mr. Praveen
Kumar Bhati and Mr. Praveen Kumar Bhatti Sio Rampal Singh & guarantor Mr.
sarvesh Kumar Sio Surajpal Singh to repay the amount mentioned in the notice being
Rs 69,01,701.58 (Rupees Eighty Nine Lakh One Thousand Seven Hundred One and
paise Fifty Eight only) as on 30.09.2025 within 60 days fram the date of recelpt of the said
nodice.

Date of Demand
notice under section
13(2) of SARFAES| Act

Amount mentioned in
13{2) Notice (Amt. in Rs.)

Name of the Bank

Union Bank of India 31.10.2025 Rs.89,01,701.58

Total Rs.89,01,701.58

The borrower & guarantars having faded 1o repay the amaount, nofice is hereby given bo the
borrowariguarantors and the public in genaral that the undersigned has taken Possession
of the property descnbed hergin below in exercize of powers conferrad on him under sub
oection (4} of secton 13 of the Act read with rube 8 of the said rules onthis Tth May of the
year 2026,

The borrower'guarantor in parficular and the public in general is hereby cautioned nof 1o
deal with the property and any dealings with the propery will be subject io the chamge of the
Urnion Bank of India, Asset Recovery Branch, New Delhi at - Unit Mo 603 B, Konnectus
Tower , Bhav Bhuti Marg, Opp New Delhi Railway station, Ajmeri Gate Side, New
Delhi foranamount of Rs.89,01,701.58 | Rupees Eighty Nine Lakh One Thousand
Seven Hundred One and paise Fifty Eight only) as on 30.08.2025 and inlerest thereon,
The barrower's altantion is invited bo provisions of sub-section (8) of section 13 of the A, In
respect offirme available 1o the borrower io redeam the secured asseols

Description of Imnmovable Property

All that part of the property consisting of House No 1208 B, Block- C {forming
part of Plot no 85, Khasra No 99/14/1 & 13/2, 225 Square Yards, Mauza Badkhal,
SGM Nagar, NIT Faridabad, Haryana vide sale deed No 9001 dated 23.10.2013
and sale deed No 9002 dated 23.10.2023 by 112.5 Sq. Yards each sale deed in
favour of Mrs. Sangeeta Bhati.

Boundaries -

East-House of FCA- 1209 B, West- Road, South= House Mo FCA-1209, North- House
Mo FCA-1208 4

Date- 07.05.2026
Place-Faridabad

BAuthorised Officer,
For, UMION BANE OF INDIA

New Delhi

HAUZ QAZ| BRANCH

_l i Address : 229 1st Floor Ajmeri Gate Delhi-110006

yETE ALkt Emall: hauzgazi@indianbank bank.In

POSSESSION NOTICE
{For Immovable Property)
[ Under Rule -B{1) of Security Interest {(Enforcemant) Rules ,2002]
Whereas,
The undersigmed being the Authorised officer of the Indian Bank, HALRZ QAZ BRANCH,
DELHI-T10006 under the Securitization and Reconstructon of Financial Assets and
Enforcement of Security Interest Act and i exercize of powers confermed under section
13012} read with robe B and 3'of the security inerest {Enfercement) Rules, 2002, issued a
Cemand Nedice dated 17-11-2025 calling upon the borrower 1, Through the kgal heirs of
the [ate Mrs. Shahnaaz Bano Wio Mr. Saleem Hussain (Borrower And Morigagor) {a)-
Master Ahmad Hussain Slo Saleam Husszain [Legal Heirs) {b)- Mr. Saleem Hussain
Sio Mr. Rias Ahmad{Legal Heirs)ic). Mr.S3aleem Hussain Sio Mr. Rias Ahmad
(Guarantor) {d) Mr. Ramesh Kumar Rai Sfo Lt Mr. CD Rai {Guarantor) with our Indian
Bank , Hauz Qaz Branch to repay the amounl mentioned in the notice being
Rs 630217.59/- (Rupees Six Lakh Thirty Thousand Two Hundred Soventesn And
Fifty Nine Paisa Only) as on 28.10,2025 with further inlereat therean at the contractual
rabe plus cos!, changes and expenses il dateof payment within &0 days from the date of
recaipt of the said notice.
Thi borrowears/Guarantar handng failad 1o repay the amount, nofice & horaby gieen to the
borrowers! Guaranior ‘and the public 0 general that the undersigned has teken
possession of The property described herem below in exgrcise of powers contemed on
hirnfhes undar Sachon 13(4) of the said Act read wilh Bula 8 and Bof the said rules on this
06 th day of May of the Year 2026,
The borrowers! Gusrantorin pardicular and the pubfc ingeneral is hereby caulioned not to
deal with the property and any dealings with the: propeny wall be sulbsect to the charge of
tise Indian Bank for an amount of Rs. 630217 .58 (Rupees Six Lakh Thirky Thousand
Twe Hundred Seventeen And Fifty Mine Paisa Only) as on 29.90.2025 with furthes
interesl thereon at the conlraciual rate plus cost, charges and axpenses il date of
paymeant
“We draw attention to the provisions of section 13(8) of the SARFAES| Act and the
rules framed there under which deals with your rights of redemption over the
securities"

Description of Immovable property |

Equitable Mortgage Upon The Fiat No, 05, 2nd Floor, Property No.-1082, Ward No.-1,
KhasraNo.-1151/3, Village Mehrauli New Dathi-110030. (Area; 750 Sq. FL.)

And Bounded By:

East- Property of Mr. Rathi
Weast- Road

Marth- Property of Mr. Radhay
South- Gali

| Date: 06.05.2026, Place: Dalhi Authorized Officer, Indian Bank |

2 £ REGIONAL OFFICE: HAPUR |

Notice issued under Section 13(2) of the Securitisation & Reconstruction

E‘ﬁ.f Hfeshe Syndicate

of Financial Assets & Enforcement of Security Interest Act, 2002.

We the Canara Bank has issued demand notice as mentioned below dates u/s 13(2) of
chapter Il of the Securitization & Reconstruction of Financial Assets & Enforcement of
Security Interest Act 2002 by our Branch/me, the Authorised officer, The contents of the
same are the defaults committed by you in the payments of instalments of Principal
interest etc. The Outstanding are as mentioned below. Further Demand Notice issued to
below mentioned borrowers/owners /guarantors is delivered. You are hereby called
upon to pay Canara Bank with in Period of 60 Days from the date of Publication of this
demand notice the aforesaid amount along with up to date interest. Failing which Canara
Bank will take necessary action under Provision section 13(4) of the said act against all
or any one or more of the secured assets including taking possession of the secured
Assets of the borrower/ owner/ mortgagors/ guarantors. Further you are prohibited U/s
13(13) of the said act from transferring either by way of the sale, lease or otherwise any
of the secured Assets as mentioned below. [

Branch: Badnoli, Hapur (DP Code: 18801)

Borrower: Anand S/o Hoshiyar Singh, VPO Amipur Nagola, Distt Panchsheel Nagar, Hapur,
Uttar Pradesh 245101, Guarantor: Hoshiyar Singh S/o Harkesh Singh, Vill Amipur Nagola, Post
Nagola, Hapur, Uttar Pradesh 245101.

Rs. 12,94,305.92 (Rupees Twelve Lakhs Ninety Four Thousand Three Hundred Five and
paisa Ninety Two only) and further interest and incidental expenses and costs, Cersai Id-
400038944770, NPA Date 01.05.2026.

Property Description: 1 - Immovable Property- Residential House In Abadi, Part Of Khasra No.
1069K, Area 0.025 Hect. & Khasra No. 1069G, Area 0.028 Hect. Total Area 0.0530 Hect., 1/8th
Share Area Comes To 0.006625 Hect. (66.25 Sq. Mtrs. l.e. 79.20 Sq. Yds.), Situated In Village
Amipur- Nangola, Pargana Sarawa, Tehsil & District Hapur, Owned By Anand S/o Hoshiyar Singh,
(As Per Sale Deed No. 10750), Bounded By: East: House Of Dev Dutt Singh, West: Makan
KretaKa, North: Rasta 16'-6” Wide, South: Khali Bhumi Kamlesh Tyagi.

Immovable Property- Residential House In Abadi, Part Of Khasra No. 1069K, Area 0.025 Hect. &
Khasra No. 1069G Area 0.028 Hect. Total Area 0.0530 Hect., Share Area 82.81 Sq. Mtrsi.e. 99.00
Sq. Yds. Situated In Village Amipur- Nangola, Pargana Sarawa, Tehsil & District Hapur, Owned By
Anand S/o Hoshiyar Singh, (As Per Sale Deed No. 8904) Bounded By: East: Bhumi Of Virendra,
Mahendra & Shri Sanjay, West: Makan Kreta Ka, North: Rasta 20" Wide, South: Makan Jai
Prakash.

Immovable Property- Residential House In Abadi, Part Of Khasra No. 1069K, Area 0.025 Hect. &
Khasra No. 1069G, Area 0.028 Hect. Total Area 0.0530 Hect., Share Area 67.27 Sq. Mtrs l.e.
79.20 Sq. Yds Situated In Village Amipur- Nangola, Pargana Sarawa, Tehsil & District Hapur,
Owned By Anand S/o Hoshiyar Singh, (As Per Sale Deed No. 9443) Bounded By: East: Bhumi
Anya Badahu Rasta Aam 16' Wide, West: Makan Kreta Ka, North: Rasta Aam, South: Makan Jai
Prakash & Others.

Immovable Property- Residential House In Abadi, Part Of Khasra No. 1069k, Area 0.025 Hect. &
Khasra No. 1069G Area 0.028 Hect. Total Area 0.0530 Hect., Share Area 49.70 Sq. Mtrs |.e. 59.42
Sq. Yds. Situated In Village Amipur- Nangola, Pargana Sarawa, Tehsil & District Hapur, Owned By
Anand S/o Hoshiyar Singh, (As Per Sale Deed No. 9560), Bounded By: East: Rasta About 14'
Wide, West: Makan Kreta Ka, North: RastaAam, South: Makan Jai Prakash.

Note: One Residential House is constructed over total extent of 265.03 sq. mtrs.
(66.25+82.81+66.27+49.70) on aforesaid land.

Property Description: 2- Immovable Property- Residential House In Abadi, Part Of Khasra No.
1069KH, Area 0.0130 Hect. l.e. 130.00 Sq. Mtrs (155.42 Sq.yds), Situated In Village Amipur-
Nangola, Pargana Sarawa, Tehsil & District Hapur, Owned By Anand S/o Hoshiyar Singh,
Bounded By: East: House Of Anand Kumar, West: House Of Kishanwati, North: 12' Wide Road,
South: House Of Kamlesh Tyagi.

Branch: DAV, Bulandshahr (DP Code: 18651)

Borrower: Abdul Wahid S/o Salimuddin, 331, Rukan Saray, Bulandshahr, U.P. 203001, Mob.
No. 9897272649, Guarantor: Mohmmad Fahad Khan S/o Zafar Yab Khan, Village Hajipur
Bhataula, Post Munda Khera Hazipur Bhatona Bulandshahr, Uttar Pradesh 203001, Mobile No.
9917653182.

Rs. 3,16,039.17 (Rupees Three Lakhs Sixteen Thousand Thirty Nine and paisa Seventeen
only) and further interest and incidental expenses and costs, Cersai ld- 400038205983, NPA
Date 01.05.2026.

Property Description: One House part of bearing Municipal No. 891, measuring area 9.10
sq.mtr. situated at Mohalla Kothiyat Bulandshahr, Owned By Abdul Wahid S/o Late Sh. Dr.
Salimuddin, presently within the Muncipal Limit is Bounded By: East: House of Habbu, West:
Part of Rest House No. 891, North: Rasta 15 Feet wide, South: Part of Rest House No. 891.

Branch: DM Road, Bulandshahr (DP Code: 18649)

Borrower: Selection Bath Fitting, Prop. Deepak Goyal Opposite Nagar Palika Bulandshahr,
U.P. 203001, Mobile No. 7417569854, Deepak Goyal S/o Shiv Kumar Goyal, Opposite Nagar
Palika Bulandshahr, U.P. 203001, Mobile No. 7417569854, Guarantor: Gagan Goyal S/o Shiv
Kumar Goyal, 57/22, Civil Lines, Opposite Nagar Palika Bulandshahr, Uttar Pradesh 203001.

Rs. 12,20,001.94 (Rupees Twelve Lakhs Twenty Thousand One and paisa Ninety Four only)
and further interest and incidental expenses and costs, Cersai ld- 400072410926, NPA Date
30.04.2026.

Property Description: One Residential House Measuring 102.63 sq.mtr. or 122.68 sq.yards,
situated at 269, Civil Lines Mohalla Kothiyat Pargana Baran, under Muncipal Board No. 56A,
Limit, Bulandshahr, U.P., Owned By Gagan Goyal and Deepak Goyal S/o Shiv Kumar Goyal,
Bounded By: East: House of Heirs of Babu Mohan Lal, West: Rasta 15 Feet wide, North: House
of ShivKumar, South: House of Shiv Kumar.

Branch: Assoda, Hapur (DP Code: 18763) |
Borrower: Mohd. lliyas (Babu Khan) S/o Sh. Abdul Gani, Moh. Farashan, Bulandshahr, Uttar
Pradesh 203001, Co- Borrower: Sayida Begam W/o Mohd. lliyas (Babu Khan) S/o Sh. Abdul
Gani, Moh. Farashan, Bulandshahr, Uttar Pradesh 203001, Guarantor: Shahid S/o Mohd. lliyas
(Babu Khan) S/o ShriAbdul Gani, Mohalla Farashan, Bulandshahr, Uttar Pradesh-203001.

Rs. 2,21,599.05 (Rupees Two Lakhs Twenty One Thousand Five Hundred Ninety Nine and
paisa Five only) and further interest and incidental expenses and costs, Cersai Id-
100001112872, NPA Date 04.05.2026.

Property Description: Immovable One House having an area of 100 sq.mtr., Present at H.No.
94, Mohalla Farrashan Bulandshahr, Pargana Baran Distt. Bulandshahr, Owned By Mohd. lliyas
(Babu Khan) S/o Sh. Abdul Gani, Bounded By: East: House of Sh. Rafiq & Others, West: Way,
North: House of Sh. Saeed Alias Kalua, South: House of Sh. Asad & Others.

Branch: SSV College, Hapur (DP Code: 18843)

Borrower: Sabra Begum W/o Late Shahid Khan, Gali No. 3, Rafiq Nagar, Hapur, Uttar Pradesh-
245001, Rashid Ali, GaliNo. 3, Rafiq Nagar, Hapur, Uttar Pradesh- 245001.

Guarantor: Rahisuddin S/o Hakimuddin, Hapur, Uttar Pradesh- 203001.

Rs. 1,00,440.78 (Rupees One Lakhs Four Hundred Forty and paisa Seventy Eight only) and
further interest and incidental expenses and costs, Cersai Security Id- 400082131530, NPA
Date 01.12.2020.

Property Description: Part of Plot No. 46 & 47 situated in Khasra No. 575 on Town Hapur Known
as Mohalla Rafiq Nagar (Sayeed Puram) Hapur, District Hapur, Measuring 100 sq.yards Equal to
83.64 sq.mtr., Owned By Sabra Begam W/o Late Mr. Shahid Khan, Bounded By: East: Road,
West: Property of Sh. Munawar, North: Property of Sabra Begam, South: House of Sh. Ali Sher
and Shrilgbal.

Notice Date: 06.05.2026

Authorized Officer, Canara Bank |
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2.8 GWBANKA UNITTO BE DEVELOPED ATX56K CR

NTPC fast-tracks nuclear
plans with Bihar project

SAURAY ANAND
New Delhi, May 10

STATE-RUN NTPC is set to
approach the Department of
Atomic Energy (DAE) for
approval to develop its first
standalone nuclear power pro-
ject,with the country’s largest
power producer planning a
¥56,000-crore investment to
build 2.8 GW nuclear genera-
tion capacity in Bihar amid
India’s aggressive push to scale
up atomic energy capacity to
100 GWby 2047.

The proposed project in
Bihar’s Banka district comes as
the Centre accelerates nuclear
power expansion to strengthen
long-term energy security and
ensure stable round-the-clock
electricity supply as power
demand surgesacross the coun-
try.

Officials aware of the devel-
opment said NTPC, through its
subsidiary NTPC Parmanu Urja
Nigam, has either completed or
iscloseto completingfeasibility
studies for nuclear projects in
Bihar and two other states and
will soon submit its first report
tothe DAE.

“The companywillverysoon
submit the completed feasibil-
ity study for the nuclear project
in the state,”an official aware of
the development said.

The Bihar project is planned
initially with two units of 700
MW each,with NTPClooking to
subsequently expand the facil-
ity by adding two more units of
similar capacity, totaling 2.8
GW.

“The standard capacity of
NTPC’s nuclear power plants
would be 2x700 MW. However,
in Bihar, the company would
lookat expanding the proposed

NUCLEAR PUSH

m Bihar govt | mProject

has assured planned
support for initially with
the proposed | two units of
project | 700 MW each

B NTPC looking to subsequently

expand facility by adding 2
more units of similar capacity

MW Aggressive expansion
plan comes amid rising
electricity demand

® India currently
operates 25 nuclear
reactors across 7
plants with installed
capacity of 8.88 GW

plant’s capacity to four units
with 700 MW each,” a senior
official said. Industry estimates
suggest that settingup 1 GW of
nuclear power capacityrequires
an investment of around
320,000 crore.Thisimplies that
NTPC’s broader target of devel-
opingaround 30 GW of nuclear
capacity across India could
require investments of nearly
%6 lakh crore over the coming
decades.

The aggressive expansion
plancomesamid risingelectric-
ity demand and increasing pol-
icy focus on non-fossil baseload
generation to support India’s
energy transition goals.

India currently operates 25
nuclear reactors across seven
plantswith installed capacity of
8.88 GW.

According to Central Elec-
tricity Authority (CEA) data,
another 6,600 MW of nuclear

® LEGALLAUNCH

capacity is under construction
and targeted forcommissioning
by2031-32,whileanadditional
7,000 MW remains under vari-
ous stages of planning and
approval.The Bihargovernment
hasassured support forthe pro-
posed project, including water
availability. Preliminary esti-
mates suggest around 1,000
acres of land maybe required for
the nuclear units.

Officials said uninterrupted
watersupplyremainsoneofthe
most critical requirements for
nuclear projects, with around
five litres of water required to
generate one unit of nuclear
electricity.

As per the approval process,
the Standing Site Selection
Committee under the DAE
reviews nuclear project propos-
alsand forwards technically fea-
sible projects to the Atomic
Energy Commission (AEC) for

furtherapprovals.

Industry officials said
nuclear projects generally take
at least six years to complete
after regulatory clearances are
received.

NTPC is also exploring
potential nuclear project loca-
tions in Jharkhand, Gujarat,
Andhra Pradesh, Maharashtra
and Madhya Pradesh as part of
itslarger nuclearroadmap.

The company is simultane-
ously developing a 4x700 MW
nuclear project in Rajasthan
through its joint venture with
Nuclear Power Corporation of
India Ltd (NPCIL) -- Anushakti
Vidhyut Nigam Ltd (ASHVINI).

The Mahi Banswara
Rajasthan Atomic Power Project
(MBRAPP), being developed in
Rajasthan’s Banswara district,
involves an investment of
around Rs 42,000 crore.

NPCIL holds a 51% stake in
ASHVINI while NTPC owns
49%. However, future projects
are expected to be indepen-
dentlydeveloped through NTPC
Parmanu UrjaNigam Ltd,which
wasincorporated inJanuarylast
year to spearhead the PSU’s
nuclear expansion plans. Last
month, NTPC signed a non-
binding memorandum of
understanding with French
energy major EDF to explore
cooperationin the development
of nuclear power projects in
India, including assessment of
EDF’s European Pressurised
Reactor (EPR) technology,local-
isation opportunities and tariff
structures.The Centre’s nuclear
push gathered momentum
after Parliament passed the Sus-
tainable Harnessing and

Advancement of Nuclear
Energy for Transforming India
(SHANTI) Bill,2025.
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Union Home Minister Amit Shah, CJI Surya Kant, Attorney General of India R Venkataramani and others during the book
launch event of the books penned by Solicitor General of India Tushar Mehta (R), in New Delhi on Sunday ANI

Sanjay Vatsayan named chief
of Western Naval Command

PRESS TRUST OF INDIA
New Delhi, May 10

VICE ADMIRAL SANJAY Vat-
sayan has been appointed the
next chief of the Western
Naval Command.

Vatsayan, currently serv-
ing as the vice chief of the
Naval Staff, will succeed Vice
Admiral Krishna Swami-
nathan at the operationally
crucial command.

Swaminathan was named
the next Navy Chief on Satur-
day.

He will assumed the
charge of the top post as pre-
sent Navy Chief Admiral
Dinesh Kumar Tripathi will
retire from serviceon May 31.

"Vice Admiral Sanjay Vat-
sayan has been appointed as
Flag Officer Commanding-
in-Chief Western Naval Com-
mand," said an official.

The Western Naval Com-
mand has its headquarters in
Mumbai.

An alumnus of the
National Defence Academy,
Pune, Vice Admiral Vatsayan
was commissioned into the
Indian Navy on January 1,
1988.

A specialist in gunnery
and missile systems, he has
held a wide range of com-
mand, operational and staff
assignments during his dis-
tinguished career spanning

more than three decades.

At sea, the flag officer has
served onboard various front-
line warships, including as
the commissioning crew of
the guided missile destroyer
INS Mysore and INS Nishank
He has commanded
Coast Guard ship C-05, mis-
sile vessels INS Vibhuti and
INS Nashak, missile corvette
INS Kuthar and guided mis-
sile frigate INS Sahyadri.

In February 2020, he took
over as the Flag Officer Com-
manding Eastern Fleet, and
led numerous operational
deployments and exercises
during the time of height-
ened maritime activity.

He is graduate of the
Defence Services Staff Col-
lege, Wellington, Naval War
College, Goa and the presti-
gious National Defence Col-
lege, New Delhi.

His appointments at
Naval Headquarters include
joint director and director of
personnel (policy), director of
naval plans (perspective plan-
ning) and principal director
of naval plans.

Prior to taking over as the
vice chief, he served as deputy
chief of the Integrated
Defence Staff (Operations).

Grid struggles to absorb

surplus solar power

PRATYUSH DEEP
New Delhi, 10 May

EVEN AS THE electricity
demand touched record highs
in April amid an early summer
heatwave, the country’s grid
curtailed an average 23
gigawatt-hours (GWh) of solar
power every day — enough to
meet around one-fourth of
New Delhi’s needs for a day.

Curtailment refers to
instances when grid operators
askrenewable energy plants to
reduce generation to maintain
system stability.

Data from Grid Controller
of India (Grid India) shows
April solar curtailment surged
nearly 74% over the combined
curtailment recorded during
January-March, underscoring
growing stress on the power
system despite rising daytime
demand.

At least 693.81 GWh of
solar power was curtailed in
April, compared to 399.34
GWh during the first three
months of the year combined,
according to Grid India data.
Earlier, a report by think tank
Emberalso found thata total of
2,300 GWh of solar power cur-
tailed under a mechanism
called Emergency Tertiary
Reserves Ancillary Services
(TRAS) — down between late
May, when reporting started
and December 2025,with 900
GWh in October alone.

The curtailment came
despite no reported shortages
during daytime peak hours,
underlining both the crucial
role solar played in meeting
daytime demand and the scale
of surplus generation that still
went unused. The glut of day-
time solar generation was also
reflected in power markets.
Spot prices on the Indian
Energy Exchange in April
repeatedly hit the regulatory
ceiling of ¥10 per unit during
night-time hours, before
crashing to around 1.5 per
unit during the day — high-
lighting the widening gap
between abundant daytime
solar supply and tighter

evening demand conditions.

Curtailment due to
grid concerns

While renewable energy
sources, such as solar, enjoy
“must-run” status in India,
they can still be backed down
on grounds of grid securityand
system safety.

One such mechanism is
EmergencyTRAS,underwhich
the National Load Dispatch
Centre (NLDC) candirect inter-
state transmission system
(ISTS)-connected renewable
energy projects to reduce gen-
eration during system-wide
emergency conditions to
maintain grid stability. It acts
asthe third layer of grid control
after primary and secondary
reserve responses, and is trig-
gered when additional inter-
vention is required to prevent
instability.

Because renewable energy
plants can rapidly reduce out-
put, they are frequently used
for down regulation under
Emergency TRAS.

Unlike many other forms of
curtailment, generators
backed down under this mech-
anism receive financial com-
pensation for theloss of gener-
ation. Analysis of Grid India
data shows curtailment under
Emergency TRAS averaged
15.76 GWh/day in April.

On April 5 alone, solar cur-
tailment under the mecha-
nism touched 80.5 GWh —
enough electricity to meet
daily needs of hilly states like
Uttarakhand and Himachal

Pradesh. Overall, curtailment
in April was about 73.5%
higherthan the combined cur-
tailment recorded January to
March, highlighting the grow-
ing stress on the grid amid ris-
ingrenewable energy penetra-
tion.

Technical constraint

Apart from emergency
TRAS-down events, data from
the Grid Controller of India
also shows significant renew-
able energy curtailment in
solar-rich states such as
Rajasthan and Gujarat due to
technical and transmission
constraints, including trans-
mission overloading and
heavy underdrawl by states.

In April, an average of 7.36
GWh of solar power was cur-
tailed every day due to such
technical reasons,compared to
a combined daily average of
1.4 GWh during January, Feb-
ruaryand March —anincrease
of nearly 75%.A major share of
it was linked to heavy under-
drawl in Gujarat, according to
Grid India.

In Rajasthan, the grid oper-
ator cited overloading of inter-
connecting transformers as a
key factor behind the backing
down of renewable energy
generation.

“The under-drawl problem
can happen due to a sudden
dipindemand,whichis gener-
ally seen during unseasonal
rainfall events or when manu-
facturing activity slows. a
longer duration,” said a senior
official aware of the matter.

MONDAY, MAY 11, 2026

FINANCIAL EXPRESS ECONOMY | 3

Bangladesh
seeks
friendly ties
with India

PRESS TRUST OF INDIA
Dhaka, May 10

A SENIOR ADVISER of
Bangladesh Prime Minister
Tarique Rahman on Sunday
said that Dhaka wants
"friendly relations" with New
Delhias hevoiced concern over
the killing of two Bangladeshi
nationals along the border
with India last week.A Two
suspected Bangladeshi smug-
glerswere shot dead by Border
Security Forcein Tripura's Sep-
ahijala district on Friday night,
and the bodies were handed
over to their relatives through
Kamalasagar BOP in the pres-
ence of BSFand Border Guards
Bangladesh officials.

"Wewant friendlyrelations,
but good ties cannot be main-
tained if the border is repeat-
edlyturned bloody,' PM's polit-
ical adviser Ruhul Kabir Rizvi
said on Sunday.A Rizvi men-
tioned the killing of two sus-
pected smugglers during his
address at the national con-
vention of diploma engineers.

"Evenyesterday,two people
were shot dead at the Brah-
manbaria border," he added.A
A A A Rizvi, also ruling
Bangladesh Nationalist Party's
(BNP) senior joint secretary
general,said that the people of
India too did not want to see
such a phenomenon.A In ref-
erencetorecent state elections
in India, the BNP leader said it
was "entirely an internal mat-
ter" for the Indian people to
decide.
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INVITATION FOR EXPRESSION OF INTEREST FOR
SYNERGY FOOD AND AGRO PROCESSORS PRIVATE LIMITED

(In CIRP) AT
384-385, GIDC Dediyasan, Mahesana, Gujarat-384002,

{Unoear sut-regueation {1) of requiation 364 of the Insplvency end Barerupicy Board of India
(Irsolvency Resolulion Process for Compoeale Persons) Regulations, 2015)

RELEVANT PARTICULARS

—_

PAN & CIN/ LLP Mo,

Name of the corporate dabdar along with

SYNERGY FDOD AND AGRD
PROCESSORS PRIVATE LIMITED
PAN Mo: ABRCE3260

CIN No: U1 5400GIH012FTCOTI 214

2 | Address of the registered ofice

384-385, GIOC Dedivazan, Manesana,
Gujarat-134002

1 | WAL of web=ila

MA

4 | Details of place wheare majority of fined
assels are ocaled

Mehesana, Gujsral (Residental and
industréal Incality of Mahesana)

5 | Installed capacty of main products/serices] Unit with updated technology and guatty

wilh main product Meida, Tendoan Alta,
Rawaa, Sooji, Bran, Atta, Dalya hawing totsf
expandsd capacty of 225 melm: o0 por day

6 | Quandily ard walwa of main products!
sarvices soid in lesi financigl vear

Diring aparalion befare expansion.
Rg, 7545 crm FY 2022-73 and R, BA.EE
Cr. for parl of the FY 2023-24

{ | Mumbear of arglopees’ warkinen

NA

8 | Furlhar dedalls including las! avalable

fnancial sizlements (with schadules) of lwo
years, lsts of crecbors are avallably 3f URL:

Detalls including teaser and detailed ECH
can be ohlained by sending &n email at

amall i, wrpﬁ-yﬂc_l'grﬂgr’l:@glnall.cuﬂ1

9| Eligibdity for nesolution applicants widar

URL.

11| Gate of fssie of provisional st ol
arospestive resokifian appficants

sackan 25 21(h] of the Code is avalable al

1vﬁ Last -.-?Ilf.‘ far lece‘pl ol E:'lp"E-'EEEII cl'nnhn gsd

Gan be chizined by sending an amail al
cimpsynengyegro@omail.oom

st June, 2025

| 5 Jure, 207

prosisional |is!

12| Last date for submesson of ohieclions o

gth Jume, 2028

13] Date of issue of inal it of prospactve
resoiulicn applicants

B Junie, 2026

evalualion matri; and request for

apolicants

14| Date of issue of informaton mermorandum,

resciulicn plans & prospeciive rasalufan

11ih June, 20286

15] Last dade Tor submession of resaltion plarsy 111 July, 2005

16| Procass amail id o submit Expression
al Inleres]

cirpsynergyagrofomall.com

17| Dataits of lhe Corporade Dabilors
reqisbration stafus 3 an MEME

MA

Diate: 11,06, 2026
Pace: Ahmedaad

Furthar details are setout i 1ha ﬂeiqreﬂlnvimﬁmﬁ Expression af Inerast (ECH, which are 1o ba
read logather with aszociated disclaimess and qualifications in the ECF

3d-

Prawinchearan Prafulcharanm Dwary

Resolution Profassional of Synergy Food and Agro Processors Put Litd. [In CERP)
IBBI Reg. No.: FEBELIPA-DOP-NO033 1201 7-201 10537

AFA Valid uptbo: 31.92. 2026

Ermaif for Correspondance: arpsynangyagoigmail.com

Mob: Be2E742700

India
ExXim
Bank

INDIAN INGENUITY
“TO GLOBAL.
ﬁOPPORTUNITY

.y

1
o
e

's

Exim Bank reports loan growth 11.87% and 31.74% rise in PAT

2025-2€ VoG g ~ ‘ ]
Total Business T 4,50,804 cr 1331 %
‘Net Loan Portfolio 32,07,779cr 11.87 %
Total Borrowings T 2,05306cr 14.58 %
M Profit After Tax T4273 cr 31.74 %
Gross Non-Performing Assets 0.57 % -114 bps
PR Net Non-Performing Assets 0.01 % -13 bps
Capital to Risk Assets Ratio 26,39 % 110 bps |

during the year.

« Sanctioned fresh loans aggregating ¥
globalisation of Indian companies.

+ Portfolio of 307 GOl-supported Lines of Credit of US5 27.25 billion driving economic growth across 63 countries.
Signed the first INR denominated LOC agreement during the year.

« Supported 142 project export contracts worth ¥ 69,607 crore across 49 countries.
- Raised INR resources amounting to ¥ 65,315 crore and foreign currency resources of USS 2.17 billion eguivalent,

HIGHLIGHTS OF FY 2025-26

1,55,761 crore to support export capacities, competitiveness and

. fgregate finance of 87,684 crore extended to 743 JVs/WOS set up by 541 Indian companies across 80 countries,

. Llnder the Sustainable Financing Programme, sanctioned ¥ 12,636 crore to 30 companies across sectors
including solar, wind, cleantech, sustainable farming and sustainability solutions,

+ Under Ubharte Sitaare Programme, financial support of ¥ 2,111 crore extended to 106 entities, including 10 equity
investments till date.

- 2,500+ transactions across 60 countries, generating US5 3.94 billion incremental exports through 240+ expaorters
across 60 cities in 22 states, under Trade Assistance Programme, since it inception in 2022.

» Since inception in 2023, India Exim Finserve IFSC Pvt. Ltd. sanctioned factoring limits to 26 exporters with
commitments of U55 36.81 million, covering 64 importers globally.

» Under the Government of India's Export Promotion Mission, the Bank will provide risk mitigation tools and
facilitate financing in areas where conventional lending may be constrained.

“Mop ot toscale. For liusirafive pUposes iy,

epaper.financialexpress.com

Pune
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Est. 1949

The Maharaja Sayajirao University of Baroda
Head Office: Maharaja Fatehsinghrao

Vadodara- 390 002, Gujarat, India.

QUOTATION NOTICE NO. ADE 12/20 of 2026-2027

The sealed Super Subscribed Quotations are invited for
awarding Contract for Canteen at University Head Office
for the year 26-27. The blank Quotation forms will be
issued by the University Head Office form 15/05/2026
to 30/05/2026 along with the payment of Rs. 250/- by
cash during 11.00to 13.00 hours on all working days'till
30/05/2026 the said Quotations with all required details
in prescribed form should be submitted with price bid on
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